201 Papery Laid
THE MINISTER OF STATE IN
THE MINISTRY AGRICULTURE

IM‘OWM&QM:_

(1) A copy each of the following
Notifications (Hindi apd English ver-
slons) under sub-section (8) ' of
section 8 of the Essential Commodi-
tieg Act, 1055:—

(1) GBR, 196(E), published in

Gazette of India dated the 28th

April, 1974

(li) The Fertiizer (Control)
(Amendment) Order, 1974, publish-
ed in Notification No. GS.R. 202(E)
in Gazette of India dated the 28th
June, 1974

[Placed in Library. See No, LT-
8071/74].

(2)A copy of the Annual Report of
the Maharashtra Agro-Industries
Development Corporstion Limited,
Bombay, for the year 1972-73 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under sub-
section (1) of section 619A, of the
Companies Act 1956 [Placed in Lib-
rary. See No. LT-8072/74),

NATIONAL WELFARE BOARD FOR SEATA-

ners (AmnoT) Rupes, 1974 anp Brare-

MENTS RE DELAY IN LAYING CERTAIN
NoTirications

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB KU-
MAR MUKHERIEE): I beg to lay
on the Table:—

(1) A copy of the National Welfare
Board for Seafarers (Amendment)
Rules, 1974 (Hindi and English ver-
sions) publihhed in Notification No,
G.SR, #4 In Gazette of Indin dated
the 4th May, 1974, under sub-section
(3) of section 458 of the Merchant
Bhipping Act, 1858, [Placed in
Library. Bee No. LT-8073/74],

(2) Two statements (Hindl and
English versions) showing reasons
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for delay in Ilaying “Notifications
Nos, GSR, 329 and GAR. 374 pub-
lished in Gazetter of India dated the
30th March, 1974 and Oth April, 1974,
reopectively,  [Placed in  Library.
See No, LT-8074/74],
CeNtRAL Excisk (SEVENTH AMNDT)
Rures, 1074

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): 1 beg to
lay on the Tahle a copy of the Cen-
tra] Excise (Seventh Amendment)
Rules, 1874 (Hindi and English ver-
sions) published in Notification No.
G.SR_336(E) in Gazefte of India
dated the 27th July, 1074, under
section 38 of the Central Excises and
Salt Act, 1944. [Placed in Library.
See No. LT-8075/74],

—

12.40 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED STARVATION DEATHS AND DIS-
TRESS SALE OF CHILDREN IN DIFFICULT
PARTS OF AsSSAM.

MR. SPEAKER: Calling Attention,
Mr Ajit Kumar Saha,

ot v fagr®t el (anfeae):
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*Notifications were laid on lh.hhleonlhcmArillndlllﬂu.

1974, respectively.



203 Starvation deaths in JULY 29, 1974 Starvation deaths in 204
Azsam (C.A.) Assam (C.A)
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o oy ‘""} and are moving on trade account,

u gyR4qT e 7 ¥ F, ar o
W wfar dam e ¥ A & o
feeat & Tl & o FarT A € -
T1% ARG g9 v fary wwf w7
AwT L

WEIR W . €9 At § fraqA
MIITEAL WAL N oAART wET

SHRI AJIT KUMAR SAHA (Bish-
nupur): Sir, I call the attention of
the Minister of Agriculture to the
following matter of urgent public
importance and request that he may
make a statement thereon —

“Reported starvation deaths and
distress sale of children in different
parts of As.am, particularly 1
Uttar Taram arca bordering Naga-
land. Goalpara and Kamrup dis-
tructs ™

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE)
A news 1eport about starvation deaths
and distress sale of chuldren alleged
to bave tuken place in certain parts
of Assam, has come to the notice of
Government, The State Government
has 1tported that no cases of starva-
tion deuth or distress sale of children
have taken place, particularly in the
Goalpara and Kamrup districts of
As-am, as alleged However 1n order
not to leave any doubt in the matter,
State Government 1s making thorough
enquiries in the cases reported in the
press.

The overall food availability in
Assam, which 1s generally surplug in
rice, 18 reported to be normal,
though the prevailing level of prices
of foodgrams is high and recent
“30ds have also caused some distress
in the affected areas During the first
half of 1974, the State Government
had distributad about 131 lakh ton-
nes of foodgrains through Yhe fair
price shops. The availability of
coarse grains and wheat in the
market has also improved this year,

With a normal monsoon, kharif sow-
ings have taken place under favour-
able conditions. The conditions of
standing crops is also reported to be
satisfactory in Assam, The food
mtuation, however, is being kept
under constant review in consultation
with the State Government and assis-
tance to the extent required will be
extended to the State Government
to meet the situation as and when
necessary.

*SHRI AJIT KUMAR SAHA: Mr.
Speaker, Sir, the hon. Miuster in his
stutement has said that there has been
no starvation deaths 1 am really sur-
prised, because w¢ read every day
about 1t 1n the newspapers. Alter all
what deflnition the hon Ministe. would
like tp attribute tn the term? Stava-
tion deaths d4re not party matter. nor
they arp political weapons to be used
by one party against the other Why
should not the Government make a
¢lean breast of the matter. Now peo-
1le are dying betadse they are being
lorced to eal weeds ang other unedl-
able things and a8 a consequence they
ure dymg What 15 this? Is it not a
starvation death, il not what 15 1t
cxaclly please tell me” (Interrup-
Lyums

Sir the Congress Government pro-
clums that they are taking the count-
ry towards socialhism But what 15 the
-esult of thig journey towards socCia-
lism” The result 1z starvation and
starvation deaths, mother selling her
children for food. people loting pur-
chasing power and the ever increasing
prices are every day throwing all
cssential goods beyond the reach of
poor and the wocking class Hundreds
and thousands of villagers sre unem-
ployed—they have no jobs to do snd
aly these bave resulted from the anti-
people policies of the Governmentl

Not only in  Assam but in all the
Btates in Eastern region the newy of
slarvation deaths Is in news-
paper every day. The situation W

*The original speuct was delivered in Bengall
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particularly deplorable in Assam uud
in some of the districts of West Bengal
namely, Bankura and Purulla. Rice is
selling ay Rs. 4/- per Kg. The entire
rationing system hag crumbled down.
The modified rationing in rural area
ceases to exisl. People are eating Liee
leaves and weeds and many are dying
as a result of this “Mam Stream” in
its 1ssue July 20, has stated “In West
Bengal one boy was lound eatng
dog s meat” This 1» the situgtion pre-
walling 1 West Bengal

Sir, both the Government of Assam
and West Bengal have totally failed
to p ocute enough fowdgrains as per
their targets. But these loodgra:.ns
have been convenieniy cuoinered by
the Joutdars and profiteers und they are
being assisted by the locil Muasters
and MLAs The Government is totally
helpless aud the pour veuple aie at
the merey of profiteers  and  black
mar ki teeix

I would now | ke to quote foom wme
newspapers 1y shuw sou S how
alarming Jly} 8011045 1s the & tuation
The Indian Ecpresy 1n it~ lssue goted
the 26th July, 1974 has stated Roports
of starmation deaths and  ‘distiess
sale' of children continue to pour n
1:ym diflerent parls ! Aswam Th.s
s taation 3 parbiculnly alirming in
Goalpa-a and Kamrup districts; with
fuir price shops even at Gauhaty havir g
to go withoul stocks for weeks »t a
stretcy and the price of cours» variety
of rice in the open market nwng to
Re. 4/- per kilogram™  Ths is the
sltuation prevailing in Assam which
speaks truly of the distress of the peo-
ple there Now T will come to West
Bengal. The Times of India in its
issue dated 27th July, 1974 have stated,
“The State Government s itself to be
blamed for this near-desperste situa-
tion because the quantity of péddy
it had procured is no more then a
third of the target Even so to fail in
fts oid immediately may have disast-
Toup consequences, according to official

Starvation deaths
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sources. The average minimum price
of rice is Rs. 3 a kilo. In heawily defi-
cit area it is Rs. 3.530, Ths i1s more
than the daily wage of landless labour-
ers who consbitute one-thurd of the

total population.

There are reports of starvation snd
semi-starvation conditions prevailling
even in pockets within surphes dis~
tricts. The gituation is worse in such
deficit districts as Bankura and Puru-
La. The State Government 18 thinking
of opening gruel kitchen in some areas,

206

Paucity of funds has, however, been
4 major constraint In some parts of
Bankura and Puruba, hundreds of
men women and children are gomng
round villages looting foed from affllu-
ent houses, Congresg legislators recent~
Iy tola tha Chief Minister Mr, Siddhar-
tha Shankar Ray. Every railway
platform 1s crowded with migrant
destitutes f-om wviliages Crime 15 on
the increase’

Sir, Bengahh newspaper Ganashaks
In 1ts 1ssue dated the 14th July 1974
while desuibing th condition of the
prople Bankura has staled that already
40 persons have died of starvation in
the different places of the district In
the atv of Vishnupur, those who have
<ommitted suicide are Shrimati Nighu-

basiny Bosu, Shephali Chatterjee,
Bibhutt Nandy, Shri  Kintiduti and
Prahlad Nandv In the Mun.cipal

area a lady from Rajgrim sold her
three year old chilg for Rs 5/- and a
saree Thi< 1s how the people uf Assam
and West Bengal are suffering Sir

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHR! C SUBRAMANIAM): This
Motion 15 with reference to Assam.
The hon Member is going on saying
about West Bengal

SHRI AJIT KUMAR SAHA- Are we

fo deal with only the case of Aysam,
Sir?
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SHR1 C. SUBRAMANIAM: My point
is this. The Calling Attention Motion
1s with reference to Assam, He is
dealing with West Bengsal, This i8
what 1 am pointing out. s

SHRI AJIT KUMAR SAHA: How
can you deny reference to the eastern
region, Sir? The wholg of the easiern
region comes in this connection. You
cannot help it

MR. SPEAKTER: You have taken more
time. Kindly conclude.

*SHRI AJIT KUMAR SAHA: Yes,
Sir, 1 am now concluding. I would
now put the guestion. I would like to
know from the hon. Minister as to
what urgent steps are being taken by
the Central Government to rush ade-
quate food grains to dea] with dreadful
situation that hag arisen; what steps
are being tzken to run efficiently the
rationing system both in urbanp and
rural area; whether the Centre has
directea the State Government to open
free kitchen in Assam and in West
Bengal particularly, in Bankura
and Purulia and to give doles to 20
per cent of the population and whether
Government would declare all those
areas a: famine areas wherefrom re-
ports of starvation deaths have been
reported in newspapers?

SHRI ANNASAHEB P. SHINDE:
1 will confine myseld to Assam

MR SPEAKER: This is a Motion
about Assam

SHRI ANNASAHEB P. SHINDE:
Sir, the hon Member made a number
of observations which are not borne
out by facts. The point is this. The
Government of India went into the
matter and when the report appeared
in the Press, this was referred to the
Assam Government. The Assam Gov.
croment engquired and they reported
to us that there are no starvation
deaths. But even then, in order to
remove any doubt, they are going
further into the matter. If any
additional information iz available,
we will be glad to share the informa-
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tion with the House. Qur present

information shows that these news-

Paper reports are not true

Then, the hon, Member made &
statemient that there are no fair~
price shaps. I may tell this for his
information that there are about
11,800 fair-price shopz operating in
Assam. I may also say that the public
distribution gystem; is on the same
level as compared to any pre-
vious year or any previous month.
And, even the local stock position
with the Food Corporation and with
the State Government is of the order
of 85,000 tonnes. The stock with the
Food Corporation is 52,000 tonnes;
the stock with the State Government
is about 33,000 tonnes. This is the
position ag on 1-7-74. The normal
distribution is 20,000 to 25,000 tonnes
monthly and therefore this shows that
the stock position is satisfactory and
this will take care of the immediate
requirements.

But there is one difficulty, and that
18, that the prices are high. But thws
is a part of the general phenomena
in the country and pot confined to
Assam only. Although I can appreciate
the concern of the hon, Member and
the other Members about the high
price.

The hon. Member also made a
statement which, I think, he should
not have made about the M.L Ay and
Minfisters supporting the black-
marketeers. It is & very unfair
statement. Actually, in Assam, the
wholesale trade i rice has been
taken over by the State Government
and, therefore, to make such state-
ments against those policy-makers
who have taken a decision is very
unfair. (Interruptions).

The hon. Member wanted to know
what steps are being taken. We are

met m
collengues. Also he mat mg and we
reviewed the position.
stantly in touch with

" *The original speach was delivered in Bengali,
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This is

Party (Marxist)—in order to dis-
credit the Government in  making
this statement that there are starva-
tion deaths. This is the paper which
ia the supporter of the ruling party.
It is they who are publishing this
statement. (Interruptiong),

It is the monopoly controlled press
which always supports the ruling
party because it is the ruling class
which is the defender of the mono-
polist« (Interruptions). It s
obvious. This is the report publish-
ed in the Indian Express—Starvation
Deaths 1n Assam. (Interruptions).
Whenever they publish the report of
stsrvation deaths, they become the
supporters of the Opposition and
whenever they support the Govern-
ment that they are fairing well. In
relation to food and other palicies.
they do not support us. The reality
cannot be suppressed for every
concrete name i given—not general
accusations. 1 have the names before
me who have died of starvation.

SHRI D, BASUMATARI
Sbar): Not at all

1258 hre.
(Mz. Dupury-Bpuaxen in the Chair)

SHRI SAMAR MUKHERJEE: The
position fn Assesn is very sevious. If

(Kokra-

tn Assam (C.A)

you go through the statement made
by the Minister, it is clsar that there
is po crisia in Assam. The statement
says ‘No cases of starvation deaths or
distress sale of children have taken
pluce’—a categorical reply., That
meang everything Is all right—good.
This is the statement of the Govern-
maent.

SHRI D. BASUMATARI: Who save
that?

SHR] SAMAR MUKHERJEE: You
do not know it. You are comment-
ing. -t

The second part of it says:

‘Overall food availahlity in
Asgam is reported to be normal’.

So, the situation is normal, This is-
the attitude on the crisis affected’
people of Assam. The attitude of the
government is that everything is nor-
mal. The rice is selling at Rs, 4/-
It is also normal This is the attitude
of the government that everything is
normal; foodgrain is available in the
market. So, everything is bright and
nothuing is abnormal. But, the press
reports of starvation deaths and dis-
tress sale of children continue to pour
in from different parts of Assam.
The latest in the series is the alleged
starvation deaths of women and two
children in Uttar Taram area
bordering Naguland. This shows
crisis in leadership. You are even
not reacting to the reality of the
situation. The report says in greater
Gauhati card-holders get a meagre
28 kg. of rice and 2 kg. of atla per
head per month, This is the situation
in Gauhati where there is rationing
system but the situation in the vili-
ages is worse where the entitlement
is 8300 gms. of ricg and equal quan-
tity of atta per month per head.

13 hrs

What in effect the Assam Govern-
ment did was taks-over of wholesale
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ithe BState from 8!8 private dealess
for handing over fo G63 gasn pnncba-
yut leve] wholesale cooperative soci-
eties, Thus in reality the Government
took an insignificant 5 to 7 per cent
«©of rice and paddy trade. In one of
the replies the Minster for Food
stated that in Assam the Govern-
ment hus completely taken over the
rice trade. As I stated earher whmt
is the actual position of taking over?
It has made no change in the situa-
tion. The Government procurement
is absolutely a failure. Theiwr target
of procurement was 24 lakh quintals
whereas the actual procurement was
16 to 17 lakh quintals. If Lhey had
achieved the procurement target they
would have covered 6 to 8 percent of
the population but even that target
has not been reached, So, it is
obvious that food crisis 13 bound to
be accentuated. There 18 no fixed
supply to tea garden workers, It is
true the production last year was 24
lakh metric tonnes. Had there been
procurement and proper distribution
system then 1 60 croic people of Assam
would have been supplied with 500
gms, of ration daily. As the Btate
machinery 15 1n the grip of the
hoarders and the profiteers despite
this production they failed to
achieve the procurement target, I
can quote the names of cases where
starvaetion deaths have taken place.
In their issue of 25th May the
Times of India reported that Shri
Abdul Mannan of Patacharkuchj vill-
age in Kamrup district of Assam dled
of starvation. A report received here
said that wvillagers had submitted a
statement to the authorities about
‘the alleged starvation, death. It was
further reported that this was the
second starvation death in the locality
this year. Several persons of the
area are reported to be starving The
Hindustan Times, New Delhi, Nove-
mber 24, 1973 reports of starvation
deaths. The Tribune, Chandigarh,
November 24 1973 also speaks of
starvation deaths. 89 persons died of
starvation in Goalpara and Kamrup
districts This statement has been
made on the floor of the Asmm
Assembly by Mr, Dulal Barua also.
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My own information is that Nirode
Das of village Bagbahar Part II
(Bonbasto), P. O. Bagbshar, P. S
Silchar, District Cachar, died of star-
vation during the last week of Apzil,
1974, Thirdly, Dhan Khap of village
Rupoirbali, P, 8, Lakhimpur, Dis-
trict Cachar, died of starvation on
20th June, 1974 after m protracted
illness. There are various other re-
ports in detail, and I do not want to
mention all of them,

Then, I would like to refer to the
Supply Minister's statement which has
been published 1n New Age dated
July 7, 1974. The report is:

“The Supply Minister said that
the Government will continue to
supply us at present only 750 gms.
of rice per head per week in the
urban areas and 150 gms per head
per week in the rural areas and
there was no possibility of ramsmng
this quantity till Novembe: next'.

This was the Supply Minister's state-
imnent in the Assam Assembly But
the hon. Minister here has told us just
the opposite.

So. I would like to ask Mr. Shinde
whether Government will take it
serjously and investigate into all the
concrete cases to verify whether there
were actually any starvation deaths
or not. The reports that are coming
in should also by attended to. The
hon Minicter has stoted there that
the required supply 13 not there.
Will Government take into considera-
tion the total peed of Assam and rush
the supply as required so that so
many lives can be saved?

SHRI ANNASAHEB P. SHINDE:
1 would appeal to the good sense of
the hoa Member not to introduce an
element of polities in the food
management of Assam, becsuse by
exaggerating things nothing ls going
to be gaived and that blackmarketesrs
will benefit out of it. I hawe mention-



tion. Even then, to say that it was
an utter failure as compared to the
last few years ls mot correct. For
instance, in 1970-71 they procvured
83,000 tonnes, in 1071-72, 87000
tonnes, in 1972-73, 89,000 tonnes, and
m 1973-74, they had procured 112,000
lonnes

So, It 1y correct to say that procure-

ment wos a total failure, and that
would be a wrong assessment
wof the position. As I had
menhionegd tarliar the  distress
appcared 1o be mainly hecause
of high prices ond  the fact that

recently there have been some floods.
In Assam, floods are not unknown
Every vear, because of the fury of the
Brahmaputro, there is some distress
and some difficultics do develop But
the Assam Government ls n touch
with thy situation angd they have bren
providing rehel wherever required
As 1 said earller while replying to
the other hon. Member, Government
would like to be in constant touch
with the Assam Government and
review the position from time to
time, and if any help is required by
the Assam Government, we shail not
fail to help the Assam Government

MR, DEPUTY-SPEAKER:
Assam Government’s
respect of each of these individual
cases mentioned in the papers or just
a blanket statement that there was no
truth k1 all that?
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" every State in India. The pro-
prietor of the Indian Express is also
an illustrious member of this House.
They are determined to give publicity
to JP-type movements; they give
publicity to starvation deaths thereby
trying to creatc a certain trend
against the Government in this coun-
try I would like to read to you the
news item in the Indian Express and
analyse it Our godfathers of leftism
in this House have said that the pro-
curement target..,.

MR DEPUTY-SPEAKER- ‘God -
fathe:” in the American context has
a specia] sense

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour). When Shri R K.
Sinha speaks with his topi on his
head, he 15 off his head and he talks
through the back of his hat

SHRI R K SINHA: You talk
through the front of your hat.

MR. DEPUTY-SPEAKER: 1 am
only trying to point out the mean-
ing of the word ‘godfather’. In the
American context, it has a very
special meaning Nowadays we are
not sure whether we are speaking
English English or American English,
Theretore, we ghould avoid words
which may have different connota-
tions,

SHRI R. K. SINHA: It is stated
that against the khariff procurement
target of—24 lakh quintals ~f paddy
only 17 lakh quintals were achieved.
The national target last, year of food
procurement was achieved by half and
that was a success. Here the Asssm
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overnment must be grilled becauge
out of 24 lakh quintals target only 17
lakh quintals were gchieved., It is
made out as if telegrams are pouring
into the Indian Express office, that
there is a flood of telegrams. But no
names are mentioned, no particulars
are given. But it is said that these
things are happening, in Nagaland
this is happening and in some other
place that iy heppening. It is stated
in the body of the pews:

“In greater Gauhati, card-holders
get a meagre 2.8 kgs. of rice and 2
kgs of atta per month...."

which compares with the situation n
Bombay or Oualcutta. It is a very
interesting story of condemning the
Government, The first spesker spoke
as if there was a famine in India no
one 1 India wag alive and everybody
was dymng I would like to ask my
friends: Are you speaking against
the takeover of foolgrains in Incha®
Are you against the food distribution
system in India® Are you spesking
against the co-operative system 1in
India? Or are you opportunists who
want the people of Indim to die....
(Interruptions). This news has been
fabricated out of all proportion in
order to malign Government.

1 understand the situation is diffi-
cult. 1 understand prices have gone
up. T understand that this has to be
fought. Opportumusm should not have
@ price If Government want to take
over foodgrains, it must be condemn-
ed If the co.operatives sell food
through their agencles, that must be
condemned If the Assam Ministry
<ucceeds, it has also to be condemned.
If in the fair price shops 2.8 kgs. of
rice and 2 kgs. of atta are given per
head per month, that bas aiso to be
condemned The sinister design of
these pecple must be understood in
order to understand the basic mean-
ing of all this. The basic purpose of
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ali thig is to create @ scare in the

country, the Indirs Gandhi Govern-

ment must he attacked right and left

and Mr. Jaysprakash Namyan's

movemept must suoceed,

MB. DEPUTY-SPEAKER: You
have refuted them. Any gquestions?

BHRI R. K. SINHA: Will Govern-
ment take the necessary steps to
fight such fabricated news items?
Will it be vigilant enough to fight
these publicity items because as
sgainst the bourgeois-reactionary
forces who are in the company of
ultra-left vested interests we find
ourselves in this difficulty.

MR DEPUTY-SPEAKER: That is
for Shri Gujral. Can you fight this
kmd of publicity? 1 am asking the
Minister whether it is his responsiti-
Ity or Shri Gujral's responsibility to
fight against this publlcity. He
happens to be in the House. Arnyway,
you can answer if you want.

SHRI R K SINHA:
motivated speech.

This is all a

SHRI ANNASAHEB P SHINDE It
is true that scare slories do create
and spread panic and w ll ¢o harm to
the interesis of ‘'he poorer scctions
Bug T would say nnly to our CPI(M)
fnends mnce the Assam Government
took the decision to take over rice, we
expected co-operation from them and
not opposition. Even in the news item
wiuch has been published, there is a
lot of political overtomes.

SHR! JYOTIRMOY BOSU. You

are a Purushottam Sena man.

SHR1I ANNASAHFEB P. SHINDE:
We are in touch with the Agsam Gov-
ernment In regard to procurement,
they bave done & good job, theugh
not to our satisfaction. Our interest
it to seq that the publie distribution
system continues to funqtion,



